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App ha tt 

Vs 
t 1()t ) 1d1fl 

order thiled t 8,012.012 

J 	bi 	ui . R. VIchai:ia \It'inhei 

K. 

	

Inak ?1 	Ju.ckt.) 

t leard 4r, N •, 	. d . 	Iir the 

apphcant ind Mr. * Kha. L t.t, 	tandug (inscl 

appcaru.g 	the .p'n dent'-R 	ii vh n a i:opy  'f 

t.hF O.A. ha atreadv been served. 

2. 	. 	tihng thc pret 0A.. the pphcan ha 

made foirtwmg prayers: 

	

a. 	T .hrit thA Re 	ndts i& 
r nt f Ull n"n n  tums oi Rj.i 

Ni:. 222I20O) undeT AiiexureAI2 
and grant of  :equent.ii 

iin.avcaI henetts.' 

The apph.ct n thi JA. has an 	ekscd 

R . 	. N. 222!2D09 .sued. 	ejutnt to tlte tiecion taken 

on thc rcconnindat.ion of thc: 
6th 

 Cc aPy COmJTii ssicn 

by tht' (,'vt of, .tnd.ia 

4. 	 .d. .4 'cuneI lir the appicm shmi 	tb; 

\Teflt:datifl 	gT1ev.ane. 	 iiecf 

I 



/ 

representation vide 	nexp-A!3 dated 0106.2011. before 
-3 

Respond.er No3, which is sf.ill p.cndng. 

5 	Since the njresentatin of the applicant as at 

Amexnrc-AJ3 is pending with. Respondent NJIV3, we, at this 

se, without entenng into the rner.t of the case, deem it. 

proper to send the case he ore .Uic 'onipetcnt aatb.oritv to 

take a decision .rst on thv pending reresentation. As 

to by the I. d. 	ounsei icr the parties, we direct 

Respondent No. 3to c nider the pcnding representation  and 

pass a r ìoncd order withm 60 days from the date of receipt 

of copy of this order. 

n case, the competent authority tinds that the 

claini . the applicant under Arm exure-,AR is admissible 

under the kules!Insi,ructions then he should he paid the 

iseq.ucntalbcnIs wit hm two lvortb flwruaftcl to av.od 

hardship to the ap1h.m.t. 

With. the above obscrvation. and direction, the 

(.). A stands ths'posed of. 

Send copy of this order, akmg with copy of the 

fo fe ondent Nos 2, 3 and 4 by Speed. Post at the 

cost of the applicant. Ld. Counsel for the applicant 

undertakes to deposit the postal requtsites by tomorrow. 



9. 	F 	r4 this rde bi hamied :ver to 

L d. (:ouise1 tor thc i't1es 

S 

P4J3 FR I uU. ) 


